Directorate General of Foreign Trade
Udyog Bhawan
DES-V Section

Minutes of NC-V Meeting held on 6.10.2011

‘The Meeting No. 27/AM-12 for the licensing year 2011-12 to consider the cases under Duty Exemption Schemes (Chapter-4) scheduled for 6.10.2011 was held on 13.10.2011 in Room No.110 of DGFT under the Chairmanship of Shri A K Singh, Jt. DGFT. The following officers were present: -

SNo | Name of the representatives & their Department
Designation
1 Sh. Nandlal, Sr. D.O. DIPP
2 Sh.KC Meena, Dy. DGFT DGFT
3 Sh. Ram Kumar, FTDO DGFT
The agenda for Meeting No. 27/AM12 dated 6.10.2012 was taken up for di the respect of each case is enumerated below: -
MEETING NUMBER © 27/84-ALC3/2011 MEE (G DATE :06.10.2011

[Case N6/ 18/84-ALC3/2011 [Party Name LUMINOUS INTERNATIONAL [Meet No/Date27/8- ALCY2011 [Status Deflered and Re-indexed
106.102011
[HQ File 0184050 0024 AM 12/ [RLA Fil 02724 040/ 00065 AM 12 [Ge No/Date:0210161639 [Rejected
i Jos.07.2011 [Date:06.102011

[Decision : The Committee considered the case as per agenda and observed have not replied to the information/details called for vide DGFT's letier dated 21.9.2011 50 far. In view of the above, Committee was unable to finalise the norms and constrained to reject the case.
RA. may take suitable consequential action accordingly.

(Case Noa2/ IBB4-ALCH20T [Pty NameRICHTA & CO Vieet No/ Date:27/8 ALCY201T Status Deffered and Re ndeved
jos102011
A Q Fle OV 050 W20 AM12 ‘m i NorDa HDele\ Date2r 102011
i Jos07.2011
[Decision : The Committee considered the case as per agenda alongwith other relevant papers and decided to refer to DC (MSME) for their examination and comments. ltwas decided to defer the case for re-listing on 27.10.2011

W [Cave No T R4ALCYZONT [arty Name CHELSEA MILLS Viost No/ Dote TV B ALY 30T ‘ tatus Cane Adicd
06102011
[HQFile :01/84/050/0019/AM 12/ ‘m File 05123/ 04000185 AM 12/ [Lic.No/Date:0510299514 HAwmm
11052011
[Decision : The Committee considered the case as per agenda alongwith other relevant papers and went through the details submitted by the firn. The Commit deliberations ives of technical authorities present in the meeting decided to ratiy the Advance authorization issued in this case as detailed below:-
S [ Exportitem | Expot | mport tem iy alowed
No
985% | 1900Nos. | (1)98 5% Cotlon 1.5% Spandex Strelch denim fabric. GSM 330 +/- 10% 2080 Sq.Mrs.
Cotton (@ 11 sq
15% (2)Snap Fastners Mrs Jpc)
‘Spandex
nfants &
Girls super (3) Elastic 1900 Set (et
fare denim tonet)
jeans. (4) Fusible Interlining
Style:3247/ 710Mrs
3203
Buyer 380 Sa.
Blue Star Mrs.
Imports
LP, USA
GsM
|| 330+10%
2 [985% | 725 Nos. | (1)98% Cotton 1.6% Spandex Stretch denim Fabric GSMB30 + - 10% 827 Sq
Catton Mrs
15% (2) Snap Fastners @ 113 sq
Spandex Mirsipc)
Stretch
Gils_High (3)Elastic
waisted 725 Set (Net to
shorts. (4) Fusible nterlining Net)
Style
0835 653 Mrs.
Buyer
Blue Star 380 Sq. Mrs
imports
LP, UsA
GsM
3304/
| [a0%
99% T200Nos. | 1)99% Cotion 1% Spandex Stretch denim Fabric GSM365 + - 10% 14165q._ Mis
Cotton 1% @ 118 sq
Spandex (2) Snap Fastners Mus./pc)
Deni
Gils flared (3)Elastic 4800 Set (Net to
skirts Net)
Style: 0815 1080 Mrs
/3219 (4)Cotton Printed Fabric GSM105 +-10%
Buyer
Blue Star 360 Sq. Mirs
imports
i LP, USA
GSM 365
+/-10
7 [99% 7500 | 1)99% Cotion 1% Spandex Stretch denim Fabric GSMG65 + - 10%" 900 Sq.
Cotton 19 | Nos. Mrs (@ 155
Spandex (2) Snap Fastners Sq. Mrs /pc)
Denim
infants and (3) Rivet(net to net) 1500 Set
gits skirts.
Style :3229 (4)Elastic 7500 Set
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Buyer:
Blue Star (5)70% Polyester 30% Cotton Printed Fabric GSM105+/- 10% 1350Mrs
imports
LP, USA 450 Sq. Mrs
GSM_ 365
+1-10%
5 [7% T275Nos. | (1) 71% Cotion 27% Polyester 2% Spandex Stretch denim fabric GSM330+/-10% 2677500 Sq
Cotion Mrs (@ 21
7% (2)70 Polyester 30% Cotton Printed Fabric GSM105+/- 10% Sq. Mrs.pc)
Polyester
2% (3)Snap Fastners
‘Spandex (2)382.500 Sq
Girls flared (4)Rivets (net to net) Mrs.
denim
pants. (5)Elastic
Style: 0853
Buyer 12758et
Blue Star
Imports 5100 Set
LP, USA
GsM
3304 1148 Mus.
10w
ERER 3047Nos. | (1) 97% Cotton 3% Spandex yarn dyed Fabric GSNHT0 + /- 10%. ) 4570 Sq
Cotion 3% (2)70% Polyester 30% Cotton Printed Fabric GSM 105+/- 10% Mrs (@ 15Sq
‘Spandex (3)2p Fastner
yam  dyed (2)1980.550 Sq
Womens (4)Snap Fastner Mrs
Long
shorts.
Style: 5932 (5)[ 3047 Set (Nt
uyer. Fusible Interlining 1o Net
Philips. 3047 Set (Net to
van Net)
Heusen
Corp., 914100 Sq
UsA Mrs.
GSM:
1704
10%
[The RA shall be advised to take necessary action subject to compliance of other as usual condition.

|[Case No:1127/84-ALC3 2011 ‘ [Party Name:PADMASHRI BRUSH WORLD [Meet No/Date:27/84-ALC3 2011 ‘ s
06102011
(G i DT SEO0 I AM 2 ‘ [REA Fie 3524 00 BOTVANT2 ke No/ DaieS10033136 ‘ Approved
11082011
[Decision : The Committee considered the case as per agenda alongwith other relevant papers and went through the details submitted by the firm. The C deliberations of technical authorites present in the meeting decided to raliy the Advance authorization issued in this case as detailed below.-
A S [Expotem Export Qty. | Import flem Gy
No allowed
1. | Processed Nylon | 3000Kgs | Nylon Nonofiament | 3030Kgs
Monofiament for Paint Brush for Paint Brushes | (with 1%
Bristles (Tipped Flagged and wastage)
Mexed).
[The RA shall be advised to take of other as

[Status:Case Added

e No TR ALY BOTT oy e K& R VB VT LD Riee No e 379 ATCY 21T
ot

o oT A GO0 ANTY [ s =
osaon

[Decision : The Committee considered the case as per agenda alongwith other relevant papers and went through the details submitted by the firm. The Committee after deliberations in consultation

the representatives of technical authorities present in the meeting decided to ratify the Advance authorization issued in this case as detailed below:-

S [en e Export Qly. | Import flem Quy. allowed
s o
7. [Ladies Skits (made from | 3080 Nos. | 100% Nylon Mesh | 11928520
100% Nylon  Mesh Fabric Fabric Width [ Sq.  Mrs
GSM = 50+/-10%) 57/58'Ctable @ 389
GSM#50+/ - 10 | Sq
Mrsipc)

[The RA shall be advised to take necessary action subject to compliance of other as usual condition.

[[Case NosSZ - ALCI 01T ‘ [Paty Name LILLIPUT KIDSWEAR LTD. Moot No DatoZ  S-ALCY 20T ‘ ot Case Added
Jo6.102011
[HQFile 01/84/050/00187/AM 12/ [RLA Fike 03/23/040/00188 AM 12/ ‘Lw No/Datc:0310299754 ‘ (Aproved
17082011
[Decision : The Committee considered the case as per agenda alongwith other relevant papers and went through the details submitted by the firm. The C deliberations of technical authorites present in the meeting decided o ratiy the Advance authorization issued in this case as detailed below:-
S [Exportitem Export Qly. | Import flem Q.
No allowed
7. | Toadier Tiered Dress (Style | 9990 Nos. | 100% __ Polyester | 27720 Sq.
No.TGS2DR3104) Made from Woven Fabric Count | Mrs. (@
100%  Polyester Woven 75 X155  D|278 Sq.
Fabric Count 75D x75D Construction 124 X | Mrsipc)
o Contriction: 124 X88/ 88/ GSM 79+ (-) 10%
GSM79+(-)10% _Finished Finished Width : 57"
Width : 57 CIW 56" & 100% CW 56"

Polyester Satin Fabric Count
P50 XP50 Construction : 245
X105/ GSMOOGRISQM+(-

100% Polyester Salin | 13869 Sq.
Fabric Count: P50 | Mrs(1.39

05 1 2 XP50 Construction - | Sq.
M?/u Finished width:58"C/W 245 X105 7| Mrsipey
5 ‘GSMOOGR/SQM+(-

Finished

)10%
width:58"C/W 56"

[The RA shall be advised to take necessary action subject to compliance of other as usual condition.

[Case No10227/84-ALC3 2011 ‘ [Party Name:LILLIPUT KIDSWEAR LTD.
[HQ File 01/84/050/00192/AM 12/ ‘RIA File :05/23/040/00187/AM 12

106.102011

[Meet No/Date:27/84-ALC3/2011 ‘ Status:Case Added.

[GeNo/Dat0s10299751 [Approved
17052011
[Decision : The Committee considered the case as per agenda alongwith other relevant papers and went through the details submitted by the firm. The C deliberations of technical authorities present in the meeting decided to ralfty the Advance authorization issued in this case as detailed below:-
S [Exportitem Expor Gly. | Import fem Qiy. alowed
No
T [Bables Dress  (Style | 1928 Nos. | 100%  Cofton | 12519 Sq
No.833859) Printed woven twill | Mrs
Made from100% Cotion fabric Construction | @ 119 Sq.
Printed :110 X 92/ 50 X50 | Mrrs./Pc)
Woven twil fabric GSM0 +(-) 10%
Construction :110 X92/50 X C/W:53" Finished
50 Width: 54°

GSM: 90+(-) 10% C/W: 53"

Finished Width 54"

7 [Babies  Dress  (Sble | 903 Nes. | 100%  Polyestor | 5980 Sq. Mrs
57 i oven

No.883857) (@151 Sq
" Made from100% Polyester fabric Mus/ipc)
Printed Woven fabric " Construction
Construction : P75 X P 160 P75 X P 160 /240
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1240 X76 GSM: 130 +(-) X76 GSM: 130 +(-)
56"

10 10% CIW: 56"
Finished Width 57 Finished Width 57
3| Baby Boys Jump Sull(Style | 16730 Nos. | 65% Jersey, | 2200Kgs.
No.  553001) Made from Poly35% Cotton
65% Jersey, Poly35% Knitee Jersey | 0.1315Kgs/pc)
Cotton Knittee Jersey GSM140 _+() 10%
CW 66 Finished
width 66"

30760 Nos. | 100% Cotton Yam | 38588 _ Sq
dyed fabric with | Mrs (@1.25
peach  finish | Sq.Mus.pc)

GSM126 +(-) 10%
variation C/W 57"
width 58" Finished width 58"

The RA shall be advised to take necessary action subject to compliance of other as usual condition.

(Case No.:8/27/84-ALC3/2011 ‘ [Party Namc:FORTUNE TEXTILE AND AGRO TRADING PRIVATE LIMITED, ‘Mm ‘No/Datc:27$4+ALC32011 ”?mus-mw Added
Jo6.102011
Qe RCA [GeNorDa pproved
24082011
ion : The Committee considered the case as per agenda alongwith other relevant papers and went through the details submitted by the firm. The C of technical authorities present in the meeting decided to ratiy the Advance authorization issued in this case as detailed below:-

S [Exporfem Export Gy, | Import em ay.
No allowed
7. [ Sofa Cushion Covers made of | 800N Polyester _ Sofa | 24589 Sq.
I Polyester Fabric 249.5GSM Fabric Mrs (@
(Sizw 30 Sq.m of each) 249.565M 3073 Sq
Mrsipo)
2| Polyester falan Type Window | 425Nos Polyester _Curtain | 6472 S
Curtains 50.2GSM (Size 3.24 Fabric Mrs. (@
X4.61 Mrs. Each) 1522 Sq
Mrsipo)
[The RA shall be advised to take i f other as
[Case No:12127/84-ALCI 2011 [Party TINDIA PVT LTD [Meet No/Date:27/84-ALCY2011 ”Slum:cua Added.
06102011
Q Fikc ST SHOSO00AAM 12 [RLA File 13 29 000001 AN T i No/Dote 310036388 [befer Dot
l2s0s2011 10112011
o i C d and decided to call for the following information/detail
Manufacturing process indicating stage-wise wastage of each inputs alongwith justification thereon;
(i) C fon of i h i ly Central Excise range.
In view of the above, case stands deferred for re-listing on 10.11.2011.
(Case No.3/27/84-ALC32011 [Party Name:OMEGA DESIGNS [Meet No/Date:27/84-ALC 2011 ‘ Status:Case Added
jo6.102011
[RLA Fie 0520040 [GeNo/Da Aoproved
[zs082011
[Decision : The Committee considered the case as per agenda alongwith other relevant papers and went through the details submitted by the firn. The C deliberations ives of technical authorities present in the meeting decided to ratiy the Advance authorization issued in this case as etailed below:-
S [Exporfem Export Gy | Import e Qy. allowed
No
1. | Ladies Chef Coal (made from | 2640 Nos. | 65 Polyester 35% | 7445.730
65 Polyester 35% Combed Combed  Cotton | Sqmtrs.
o Cotton Fabric GSM= 205+/- Fabric Width =|(@ 262
10%) Style No.W1) 60", GSM = 205+- | Sq
10%) Mrsi
2| Mens Chef Coat (made from | 2890 Nos. | 65 Polyester 35% | 7699.430
65 Polyester 35% Combed Combed  Cotton | Sq. Mus. (
Cotton Fabric GSM= 205+/- Fabric Width =60", | @ 278
10%) Style No.M1) GSME 205+-10%) | Sq,
rs/pc)
[The RA shall be advised to take necessary action subject to compliance of other as usual condition.
(Case No.:6/27/84-ALC3201 T [Party Name:LOYAL TEXTILE MILLS LTD ‘Mecl No/Date:27/84-ALCH2011 ”Smm:(.‘an Added
102011
m Qi D1/54050 001 AM 12 [RLA File 5524 040 00019 AN 12 e No/Dates10035277 [Defer Date:
[20082011 10112011
[Decision : The Committee considered the case as per agenda alongwith other relevant papers and decided to link the earlier relevant file of the applicant firm wherein norms of similar case have been finalized. The case stands deferred for re-listing on 10.11.2011.
[Case No. T2 7B-ALCY 2011 Party Nare:LOYAL TEXTILEMILLS LTD. Mest No/Date 27/ 54-ALC 2011 [Status:Case Added
jo6.102011 10112011
12 [RLA File 5524000 0001 AN 12 [GeNo/Da [Defer e
l20082011
[Decision : The Committee considered the ease as per agenda alongwith other relevant papers and decided to link the earlier relevant file of the applicant firm wherein norms of similar case have been finalized. The case stands deferred for re-listing on 10.11.2011.
(Case No13/27/84-ALC32011 [Party Name:ORIENT FASHION EXPORTS(INDIA) PVT.LTD. [Meet No/Date:27/84-ALC3/2011 ‘ [Status:Case Added
06102011
[iQ File 1S4 05000195 AM 12 Hm Fie 05240001 TWAMIZ B«. Date 0510300647 ‘ pproved
052011
[Decision : : The Committee considered the case as per agenda alongwith other relevant papers and went through the details submitted by the firm. The C deliberation jon with the of presentin the o atify the Ad: thorization issued in this case as detailed below:-
S [Exportem Export Qly. | Import iem .
No allowed
T. [ Lades Play Sufs inf00% | 62Nos | 100% Nyion Net| 1724 Sq.
Nylon mbroidered Embroidered Fabric | Mrs
o Fabric GSM 397+/0 10% GSM 397 +- 10% | (@186
(Variation)  with _indigenous Variation Sa.
g Style No:7GND6 Mrs/pc)
2 [Lades Top in100% Cofton | 624 Nos | 100% Cofton Woven | 683 Sq
Woven Embr Embroidered Metre (@
Fabrics GSM255+-  10% Fabrics GSM:255+/- | 1.095
Variation)  with ~ Indigenous 10% (Variation) SqMrs
Lining Jpe)
[The R.A shall be advised to take necessary action subject to compliance of other as usual condition.
(Case No.:4/27/84-ALC32011 [Party Name:GRINDW ELL NORTON LTD OR GRINDW ELL INTERNATIONAL [Meet No/Date:27/84-ALC3201 1 Hsmu sse Added
jo6.102011
QO Tl O1SH030 0018 AM D [RLA Fle 0720 0000V ANTD e No/Datc 071008180 Hmm Dare
0082011
[Decision : The Committee considered the case as per agenda alongwith other relevant papers and observed that the above advance authorization can not be in the name of two different fims
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‘ ‘ RA may cross check and resolve the same.

16)
Case No.183 Wis Indus Fila_Ld., Bangalore
NC No.27/AM12 F.No.01/84/162/189/AM12/DES-V

Dated 6.10.2011 Fixation of adhoc norms against_advance authorisation
No. 0710080723 dated 18.7.2011.

[Decision: The Commitiee considered the case as per agenda alongwith other
relevant papers and observed that firm have neither given CAD, CAM, drawing,
|design nor measurement, laymarker, calculation sheet, style No. alongwith|
ljustification for asking higher Qty. of inputs. In view of the above, Committee was|
lunable to compute the requirement of inputs asked for in this and hence|
|constrained to reject the case.

RA may take action accordingly.

an.

(18)

Case No.185 Mis Pacific Leather, Kanpur

NC No 27/AM12 F No.01/84/50/32/AM12/DES-V.
Dated 6.10.2011 Fixation of adhoc norms against_advance authorisation
No. 06100214971 dated 28.3.2011

‘The Committee considered the case as per agenda alongwith other relevant papers and observed that case is under examination of DIPP. It was therefore decided to await the same and defer the case for re-listing on 10.11.2011

L) E—
Case No.186
NC No 27/AM12
Dated 6.10.2011

Wis A.S. Marimuthu Virudhunagar
Fixation of adhoc norms against_advance authorisation
No. 3510034416 dated 21.6.2011

mmitiee considered the case as per agenda alongwith other relevant papers and observed that the case was eariier rejected by the NC inits meeting held on 18.8.2011 due to non provision of supplier’s receipe and quantitative requirement of each import and annulied that decision keeping in view an earlier decision taken in its meeting
held on 10.6.2010 (Meeting No.11/AM11) and decided that in this advance authorization dyes and chemical shall be restricted to 14% of FOB value within the overall cif value of the advance authorization in terms of General Note for textiles at Sr. No. 5.

The RA shall be advised to take n y acti to compli other. ndifi

(

C__187
NC No.27/AM12
Dated 6.10.2011

Ws Chinar Forge Limited Jalandhar
Fixation of adhoc norms against_advance authorisation
No. 3010068745 dated 13.6.2010.

‘The Committee considered the case as per agenda alongwith other relevant papers and decided to refer to DC (MSME) for their examination and comments. k was decided to defer the case for re-listing on 10.11.2011
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